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Title: Regarding the recent disclosure made in Ishrat Jahan case.
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SHRI MALLIKARJUN KHARGE (GULBARGA): Madam, I am on a point of order....(Interruptions) The issue is sub judice....(Interruptions)
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SHRI MALLIKARJUN KHARGE: Madam, the issue is pending before the court. How can a Member refer his name and discuss...(Inferruptions)



HON. SPEAKER: It is not discussed.

SHRI MALLIKARJUN KHARGE: How can he refer his name....(Interruptions)
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